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An apolication. undar sub-seetion (1) of Ssctlon 15 of the
Elactricity Act, 2000 the Act) han boen misce by Ramparn s
Tramsmissan Limdted, 9, utab [nstSutionad Arna, Katwnria
Saref, Nmw Dalld-1 10 016 to esabinh tranamisssn systom for
“Trarsmisskon Systam strangthaning scheme for evacistion of
poveey from Solar Erergy Lanec in Rajasthan (8.1 GW) under
Phnsa 11-Mart 4%, on Bulld, Dwn, nurllu anid Maimtaln [BO0m)
bt (herenafter referred toas =t Project™) fofsting of the
fulawing slemorts:

5r. | Mpme of tha Tranemidssion Flement | Scheduted con

Effecthve Dotm

Mo, I masnthiz Fram
1

Evmhlinhmant of 400/220 kW, &x500|
Mida ab Rampa-h-11 (Fatebgarh-11) FS
et B B30 25 MIVARL) Bus reastar
2 [Ramagarh-11 (Fatehgerh-L00} PS5 -
Fatehgart- [ PS5 4040 kY Dfc Bne (Twin
HTLE*}

3 |2 . of 400 k¥ Ine baysat Fatnhgash- TT
o Ramparh=Il [Fatshgarh-[I1] PS5 1LH moikhs
|Fetmhgarti- [T 5 AODKY 0c line

i [Rampgerk-1T [Fatehgarh-111] 25—
Inisaimar-11 (AVPN) 400 kK DYE lina
[Twin HTLS=) )
§ |2 fo. of 400 KW e beys each o
Tmisalmer- 11 for Hamaart-I1 [Fatehgars-
L) - dnlealrer-L 400 DV lins

Wi mditirmum capadty of 2 100 MUS, on eech [ T Finominal voliags
2. Thaapplicant nas besn selected as she Traksmssion Sapwos
Prowvidie with tha et levelized tmnsmlssion charges af
Ris. 350, 53 millian par anmum oo tho basis of the coimpEt ity
biddefng carmed cat By REC Tronsmission Projects Comaany
Limited! in acoordance with the: Guitellhes fscusd by ke
Cantral Gawsrmemant (nler Saction 53 af Hie Ack.

3, Thie Cehtred Transmimsan LIty kas mecoimesi ded for grast
ot Erafdmiselon licence to the apalicant 1o sstahlish the

Arapased transmb=ion spetam,

Bused on materal ava@abla o record, thi Comeriessan has,
wide geder dated 25.4.2031 in Petiton Mo, BSTL 2021,
Propased o issie ransmission lmenen to the apslican: for
=stablishing e rensmisson oyfem as noted 0 pars
ﬂr—:l'-'r.

5. A copy of the sppicesan, along with I EPrEKUrEs gag

Enclceule, made By the apalicart for grant of inter-Stge
Eansimksion icshoe o Ramgarh Mew Trarsrmisson L sd
QR the Commimsion can be dttessed at the waksitp
V. poergH.in & inspecteg Ly any pomon 7 che
Commissian's oifire by fellawir 0 e lesd down procadure

Mpiice is harsby diven i pormEies of clegse fa) of ub- |
satban (5] of Sacmon 15 of fhe Act that st Jestics ar

ohjections, I =y, i the Commissans o osal i grant
ErmriG s | on licane= to the applissnt. &6 aforsaal 9@ sant o
0 unfdersigned 1y 14,5, 2021 at 18 abdve noked addres
The suggachons e oblect ons receivesd aftar the rmarfsad
dat=shall rel be qonsidered

THe a 1 1El ey siiaEl bE LIS T futrit L i W Ehahi
-pmmissisa i due cog Any oerson Wi Mles suan '
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